
IN THE HIGH COURT OF MEGHALAYA 
SHILLONG 

Statement show.Ing the categoiy wls.c & Bench wise number of cases of'lnstttutlon, 
Disposal and Pend ency ln respect of the BJch Court of Mechalaya 

W.e.f.01.12.2017 to 31.12.2017 

SI.No Category of Cases Category of 
Benches 

(R.FA) Regular First S/B 
l Appeal D 8 

(MAI') Misc Appeal FiTSt s 8 
2 

D/B 
(RSA) Regular Second SIB 

3 Appenl D/B 

(CRP)Civil Revision SIB 
4 Petition D/B 

s B 
5 Review Petition D 8 

F B 

(WPC)\Vrif s B 
6 Petitions(Civil) 0/B 

F n 
(CA)Compony Appenl s 8 

7 D/8 
(C.Ptn) Company S/B 

8 Petition 0/8 

(Pll.)Publlc lntc~t 
SIB 

<J D/B Litigation 
FIB 

10 (WA)Writ Appeal S/B 
0 / 8 

(Tcst.Case)Tcstrunentary S/B 
ll Case D/B 

(Cont Case C)Conten1p S/B 
12 

Caw Civil D/B 
TR.P.(C) lrrutSfer s,u 

13 Petition Civil 0/B 

(ll'A) Tncome Tax Appenl 
SIB 

14 
D/B 

15 (SA) Second Appeal s 8 
D n 

16 (FA) First Appeal s B 
0 B 

Arbitrntion Petition s 8 
17 D B 

s 8 
18 (Crl A) Criminal Appeal 

0/B 
(Cr! Rev Petn) Criminal SIB 

19 Revision Petition D/8 
(Crl Petn) Crintinal SIB 

20 Petition D/8 
Conteiupt Case (suo- SIB 

:u moto)(crl.op(c) D/8 
Bail Application S/B 

22 / Anticipatory Bail( 
D/B RA/AB) 

(W.P.Crl) Writ Petition S/B 
23 (Criminul) (Habeas 

D/8 Corpus) 

('l'rp P Crl) Transfer S/8 
24 Petition(Criminnl) D/8 

(Cont case Crl) S/8 
25 Contempt 

0/8 Case(Criminnl) 

26 Arbit-.-ntion Appeal S/8 
D ., 

lllcction l'ctiLion 
s B 

27 
D/8 

28 Con,pru1y Application S/B 
(C.Appln) D18 

29 First Appeal from S/B 
Order(FAO) 0/8 

30 Central Excise op S/B 

D 8 

31 
Custom Appeal SB 

(Cus.Anol) 0/B 
TOTAL 

Note : 
~scs whkh h.avt bNn transferred co Olvlslon Benc:h 
1. Ctl.A No,1/2015 

Opening Institution Disl>()Snl Pending as on 
Bnlance 3,.12.2017 
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